VITEM NO 5 COURT NO. 6 SECTI ON XVI |

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).8265/2006
(From the judgenent and order dated 06/01/2006 in LPA No. 101/2004 of The H GH COURT OF
JHARKHAND AT RANCHI )

RAM NANDAN SI NGH AND ORS. Petitioner(s)
VERSUS
A. G OFFI CE EMPLOYEES COOP HCS LTD & ORS Respondent (' s)

(Wth prayer for interimrelief)
Dat e: 20/08/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. S| NHA
HON BLE MR JUSTICE H. S. BED

For Petitioner(s) M.Vijay Kumar, Adv.
M . Manoj Shrivastava, Adv.
M. Vishwajit Singh, Adv.

For Respondent (s) M. Nagendra Rai, Sr. Adv.
M. S. Chandra Shekhar, Adv.

M . Raj esh Pat hak, Adv.
M. B.B. Singh ,Adv

Ms. Ni sha Bagchi, Adv.
M. Vi shal Kunmar, Adv.
M. Vikas Mehta , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Two weeks’ tinme is granted for filing counter affidavit. Two weeks’ tineg,
thereafter, is granted for filing rejoinder.

[ Meenu Sethi ] [ Pushap Lata Bhardwaj ]
Court Master Court Master



